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Y[LOANS ADVANCED BY STATE BANK OF
INDIA TO SMALL-SCALE INDUSTRIES

*563. SHRI R. K. BHUWALKA :
Will the Minister of FINANCE be
pleased to state :

(a) the number of persons in each
State to whom loans were advanced by
the State Bank of India during the years
1963-64 and 1964-65 under its scheme
to assist small-scale industries; and

(b) the rate of interest on which the
above loans were advanced ?]

THE MINISTER OF FINANCE
(SHRI SACHINDRA CHAUDHURI):
(a) and (b) Details of the loans sanc-
tioned during the years 1963-64 and
1964-65 in each State and Union Terri-
tory are mot readily available. A State-
ment showing the particulars State-wise
of the loans sanctioned against working
capital requirements (which account for!
about ninety per cent of the total loans
and advances) and another Statement
showing the rates of interest at which
these loans were sanctioned are placed
on the Table of the House.

STATEMENT

1. State-wise distribution of small-scale
industrial units assisted by the State
Bank of India

Name of the Ason Ason Ason
State or Union  31-3-63 31-3-64 31-3-65
territory

Andhra Pradesh
Assam

237
35

537
46

152

e

T[ ] English translation,

({ RAJYA SABHA ]

to Questions 3306
Name of the  Ason Ason Ason
State or Union 31-3-63  31-3-65  31-3-65
territory
Bihar 105 121 140
Declhi 228 239 263
Goa .. 6 5
Gujarat 129 244 284
Jammu & Kashmir 15 18 32
Himachal Pradesh 1 1 4
Kerala 39 57 185
Madhya Pradesh 162 248 kB
Madras 337 548 1085
Maharashtra 332 594 733
Mysore 79 1u7 368
Orissa 45 52 54
Punjab 716 "13 837
Rajasthan 73 84 18
Tripura . .. 1
Uttar Pradesh 644 764 970
! West Bengal 218 272 379
Pondicherry 6 16 26
ToTaL 3289 4356 6358
1. Table showing the rates of interest

charged by the State Bank of India
in respect of advances to small-scale
industries

As from
T TRy
c I
ategory Emem W O
RS S
L -
(i) Against the pledge of 54 6 6} 73
goods under lock and
key.
(ii) Against hypothecation 6 6} 63} 73
where the cost of the
godown kceeper is bor-
ne by the borrower.
(ii1) Against hypothccation 6% 7 74 8}

where the cost of the
godown keeper is bor-
ne by the Bank.

(iv) Other advances gene- 68 7 7% 8}
rally.

(v) Term l.oans

(vi) Instalment
loans.

6t 7 73 8}
credit 6/6% 6/6% 8 9

*The ratcs of interest have been increa-
sed further by 19% with effect from 1st
January, 1966 (cxcep' in regard to term
foans, tn respect of which the tates weie
mereased by (¢, with effect from the vame
date.
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SHRI SACHINDRA CHAUDHURI:
I will have to look into that. 1 cannot
offhand give him an answer,

T THRATY WAHT © FT 7l S
Fagn fF g FTe@m e & @t
U feu U 37 9T | wF N T 47
ST & AT IS FH G FT qEATT 8
a8 g wgEa fAer ?

SHRI SACHINDRA CHAUDHURI:
That will be speculation,

SHRI ARJUN ARORA: May 1
know if the attention of the Govern-
ment has been drawn to the fact that
the small-scale industries are not able
to make much use of this facility offer-
ed by the State Bank because the State
Bank does not make advances on the
security of machinery and raw mate-
rials but insists on having property as
security ?  So the result is that as a
result of this practice of the State Bank
it is an assistance to the property-hold-

ers and not to the small-scale industrial
entrepreneurs.

SHRI SACHINDRA CHAUDHURI:
The Government’s attention has not
been drawn to this but if the hon. Mem-
ber says it, I will have that looked into.
As far as my personal knowledge goes,
that is not the situation. If the State
Bank wishes to have security, normally

the security that the State Bank
would want would be the raw
materials and the finished products

and the working capital and for any-
thing beyond that, the machinery and
of course naturally, the land on which
the machinery stands. If that is not
sufficient, there may be, in certain cases,
a desire to have the advance secured
by some property belonging to the peo-
ple who run the small.scale industry.

i SHRI I. K. GUJRAL: The basic
lidca of the scheme was to assist the
1small-scale industrialists to come up and
compete, According to the Statement
laid on the Table. the rate of interest
has been fast rising. Is the Minister
aware that whereas the rate of interest
was approximately 6 per cent. in 1963,
to-day it is approximately 10 per cent ?
May 1 ask him if he would look into
the matter from this point of view that
this ever-increasing rate of interest is
having a very adverse effect om the
smallxcale industrialists ?
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SHRI SACHINDRA CHAUDHURI:
As the hon. Members are aware, there
has been a definite rise in the rate of
interest for all persons concerned in
the country and so the rate of interest
for the small-scale industry is really in
keeping with that but I will certainly

look into the matter to find out whether |

in the case of the small-scale industries
there can be any reduction possible,

SHRI SANTOKH SINGH: The
hon.  Minister stated that these
loans are given against raw materials.
Now I would like to let you know that
when these raw materials are lying
under the custody of the banks, then
it becomes difficult especially for the
small-scale and medium-scale industrial-
ists to further find money to take the
raw materials to their factories. Would
it be possible to evolve a scheme to give
further loans in the form of working
<apital to these industries so as to boost
up their production ?

SHRI SACHINDRA CHAUDHURI:
There are several organisations from
which loans are given to small-scale in-
dustries, and the State Bank is one of
them, and the question so far as the
State Bank is concerned had been exa-
mined and
time to time to determine what is
nature of the securities on which loans
can be given. Now there were various
other organisations also, for example,
the State Finance Corporation and like
organisations and I will certainly look
into and find out whether certain fur-
ther liquid moneys for the small-scale
industries could be made available.

SHRI M. M. DHARIA : Sir, the
branches of the State Bank of India are
limited to a few cities or a few towns
and, paturally. those who are residing
in the remote areas and rural parts of
the country cannot take advantage of
the various facilities afforded by the
State Bank of India. Is there any
scheme worked to take these branches
to the rural areas of the country and, if
not, will the hon. Minister consider it
and try to take these branches to the
rural parts of the country ?

[ 16 MAR. 1966 ]

to Questions 3312

SHRI SACHINDRA. CHAUDHURTI:
Sir, so far as the State Bank is concern-
ed, this House will be aware that in the
last few years the State Bank has been
enlarging its number of branches, and
(the attempt has been to take the credit
as near to the rural areas as possible.
That effort will be continued, and if
there are other efforts, additional efforts,
which are to be made, they will certain-
ly be examined.

k SHRI DEOKINANDAN NARA-
YAN : May 1 know, Sir, the number
of applications at present pending with
the State Bank for disposal, and how
much time is taken by the State Bank
to dispose of an application after it is
received? Is it not a fact that too
much delay is made ?

SHRI SACHINDRA CHAUDHURI:
Sir, I am afraid I cannot inform this
House of the number of applications
pending before the State Bank. The
State Bank has in all about 1,600 bran-
|ches and each branch, I take i, has got
| applications not only in respect of small-
scale industries and medium-scale indus-
\tries, but also other applications for
loans. It will be difficult for me to
give at this moment the number of ap-
plications pending. So far as the
(applications are concerned, it must take

is being examined fromia little time, depending on the size of

thei’ the loan and the nature of the applica-

tion, for disposal, but I certainly do not
agree that undue delay is made in tle
matter of examining them and taking
| decisions thereon.

]

oy famemmre weneTes stsfea
Y T a7 aqaan 5 feet waid
| BX v ¥ fal i 263 @RI @), A
Ry § 537 AN #1, GXE F 1,085
| AW #Y gEraar & AfwT yew R_W A,
. Y i T AT e § SR Sigh o S
¥ fagra 1 afes smawwa § @
FaA 301 AW FT 31 WIF 1965 F
| amar & v, &t qan ;w6 Ay
9T I FH AW KT gEIAAT & TEN
7 7 97T q@) & FF gAT ugt WEHA
| & W FiRg F T agmar 37 7 We-
\ fasw A awg § AT e a=dr @)



3313 Oral Answers

[ RAJYA SABHA 1

to Questions 3314

SHRI SACHINDRA CHAUDHURI: |to ascertain that no undue delay 1n the
Sir, the question put is that, compara-| processing and d'sposal of applications

tively speaking, there have been a larger
number of applications in Madhya Pra-
desh and a smaller number had been
accepted. Without the comparison if
the question had been put, it would have
been all right. Otherwise it will be very
difficult for me or for the State Bank
to say why there is a smaller number of
loans granted in Madhya Pradesh than in
other parts of the country.

St TR AA@F - HAT S A
ST g9 T 6, 358 safaai &1, w1
IS &1 % ¥ GEHEAT &7 T8 Tafw gaq
AT FT@ ATl IR FFE1 § § AT
IAHT TG T ATIA & § FF a5 & w4
foreter ¥ qreTIor SR A fRaET aFels
gt & fomar f5 1 arvame 718 2
wafad @ #ef ot § qor T g &
T ARAAT S AgEar e, @
ford Wt ot | H=a

SHRI SACHINDRA CHAUDHURI:
Well, Sir, what the hon. Member says
is that there is a great deal of difficulty
for the ordinary person to get loans.
Unless he tells me what all those diffi-
culties are, I am afraird I cannot give
any answer,

SHRI C. D. PANDE: There is a
wide range in the expression “small-
scale industries”, some small ones em-
ploying a sum of Rs. 1000 or so, and
others as high as Rs. 10 lakhs. Thus
even an industry employing Rs, 10 lakhs
is a small-scale industry. May I know,
Sir, what is the maximum amount a
single unit can get?

SHRI SACHINDRA CHAUDHURI:
I will have to find that out and tell the
House.

SHRI ARJUN ARORA : In view of
the complaint that it takes an unduly
long time in process.ng applications, and
in view of this fact having been men-
tioned on the floor of this House, will
the Government order a sample survey

for assistance and accommodation from
small-scale industries is made ?

MR. CHAIRMAN : It is a suggestion
for action.

SHRI SACHINDRA CHAUDHURI:
I am afraid I have not accepted the sug-
gestion that there is undue delay,

DEMAND FOR AND PATTERN OF ENERGY
CONSUMPTION IN INDIA

*564, SHRI M. P. BHARGAVA :
Will the Minister of PLANNING be
pleased to state :

(a) whether Government have con-
sidered the recommendations made by
the National Council of Applied Eco-
nomic Research in their latest Reports
on Demand for Energy in Western
and Northern regions of the country;

(b) if so, whether any steps are
being taken to bring about a reduction
in the preponderance of non-commer-
cial fuels in the pattern of consumption
of energy in the domestic sector; and

(c) the steps being taken to imple-
ment the recommendations made by the
Energy Survey Committee of Govern-
ment of India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
L. N. MISHRA) : (a) No, Sir.

(b) and (c) The Energy Survey Com-~
mittee appointed by Government has
made a study on the preponderance of
non-commercial fuels consumed in the
domestic sector and have made recom-
mendations thereon in their report re-
cently concluded. The report is under
study by the Government of Iadia.
However, in the Electric'ty Sector, some
of the feasible recommendations are al-
ready being pursued and implemented
by stages, viz., formation of regional
grids.

SHRI M. P. BHARGAVA : May I
know, Sir, what the hon. Minister means



